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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCHT
o AT HYDERABAD

*ikR
C.P.Ne.B2/95

1a | -
Uaﬂ IND.583/95 Dto of DECiSiUn ‘ 26"10"950
T. Om Namaéhiuaya «.s Applicant,

Vs

1. Sri Sandil S/o not known
Divisional Railway Manager,
Broad Guage, S.C. Rly.
Secunderabad.

. 51‘. Dlr\} lglanalncdﬁliiﬁlafu'.ﬂa‘i"'T'ltuluguu. ’

Broad Guage, 9.C. Rly. .

Secunderabad. . «+. Respandents.
Counsel for the Applicant : e, 3.M.Naidu
Counsel for the Respondents ¢ PMr,D.Gopal Rao, SC for Rlys.

CORAMS :
THE HOM®BLE SHRI JUSIILE Y JNLELAURKL iTAL: Vil b WA LTI am— ==

THE HON'BLE SHRI R.RANGARAJAN 3 FMEFBER (ADFN.)
C.F.82/95 |

in , ' -
0.A. 583/95 Dt. of order$26-10-1995,
~ : ORDER’

(As per Honf'ble Shri.Justice V.Nesladri Rao, Vice-Chairman)

Heard Shri J.M.Naidu, lsarned counsel for the
applicant and Shri 0.Gopal Rao, learnzd Standing Counsel

for the raspﬁndenis;

—_—

tion of the applicant axpeditiausly and preferably by 31=-7-1985
and this CP is filed by alleging that the said representation

was not disposed of.

3 It is now submitted_?or-the respondents that as the
capy of the rep:eseﬁtation datgd 14-4-95 of the applicant was
not available, letters dated 26-7-95 and 21-9-95 were not
avariablies dent b? the respondents by ordinary post to the
learned counsel for the applicant reguesting him to advice

his client to submit a copy of the representation for compliance

with the order in the OA. But, the lsarned counsel for the
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applicaﬁt submitted that he had not received such letters,

-

4, " We fegel that in order to avoid delay, it is just

and proper to require the applicant te submit a copy of the

representation dated 14-4-1995 in the office of the respondent
No.3 under acknowledgement, and the same has to be -disposed
of by R3 expeditiously and preferably within two months from

the date of receipt of thé saﬁe.

5. CP is orderd accordingly.

To

1, Sri Sandil, Divisional R iluay [Maneager,
Broad Guags, S.C.Rly., Sscunderabad.

2., S5ri T.R.K.Rao, Sr.Divisional Commercial Manmager, . . .
Broad Guage, Secunderabad. o

3. One copy to Fr,J3.M.Naidu, Advocate, Road No.3,
Kamalanagar, Oilsukhnegar, Hyderabad.

4, One copy to fr.D,Gopal Rap, SC for Rlys, CAT. Hyd,

5. One copy to Library, CAT. Hyd,

6. one Spare Copy.
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